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gimilar other conclusions have emerged
out of the deliberations of that conference
sponsorcd by the UNDP., That is what |

meant DY international initiative,
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PROF. D P CHATTOPADHYAYA
The question was not about jute duty at
all, but if you like me to say scmthing, 1

will say. It is under study. 1 cannot say
anything at this stage.

WRITTEN ANSWERS TO QUESTIONS

Change in the system of keeping Export
Statistics
#9¢4. SHRI D.D. DESAI :
SHRI R. K. SINHA :

Will  the Minister
be plcased to state :

of COMMERCE

(2) whether Government have decided to-
mtgn? the old system of keeping export
statistics based on actual shipping; and

(b) if so, the reasons for the change-over

' November, 1971 and the further change
now ?

(P;gi DMIN[STER OF COMMERCE
® 2 d‘ D. P. CHATTQPADHYAYA )3
i “ (b) : A change in the method of
dg‘(‘;c-f;‘j”fltlolv\ of export statistics was intro-
- In November 1970 to speed up the
Mpilation of the export statistics. Prior to
) ';"'3;‘;1[’&}!: ‘!‘)70, the statistics were b'ased on
Whigh . cale copy of the shipping bill
*orepresented actual shipment.
B%‘\;n::}:h\’ a Committee headed by Dr,
f\:»lm ax~has-e'xprcsscd the view that the
ag -r'nu.-; ‘_"‘“"V'd'““g before November 1970
Cled 1he I‘.‘.ijur:llc. G9vcrnm-ent hav? ac-
""‘n""iltec ,lehmcnda!mns. of the Mmhas
Tevert 1 lh‘f"_ have accordingly decided to
. ¢ pre-November 1970 system.
OB
f““' for Package Tours to help Tourists
"7 SHRY SAT pAL KAPUR :

SHRT M, S, SANJEEVI RAO :

Vill the
AND é‘,“\',l Minister ~ of TOURISM
Statg | L AVIATION be pleased to

2
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(a) whether Government had been consi-
dering a proposal for package tours to
f}eip the tourist visit as many spots as pos-
sible in the shortest possible time: and

(b) if so, the broad outlines thereof and
the decision taken thereon 2

THE  MINISTER OF TOURISM
AND CIVIL AVIATION (DR. KARAN
SINGH) : (a) & (b). To encourage tourists
to visit India, Government have approved of
a number of Group Inclusive and promotional
air fares to the country. These low fares
enable tour operators and Travel Agents to
work out suitable package tours. Some pa-
ckage tours are also available for domestic
tourism.

Proposal to  Associate State Industrial De-
velopment Corporations with the working
of MMTC

* 968, SHRI NAWAL KISHORE SHA-
RMA : Will the Minister of COMMERCE
be pleased to stae:

(a) whether there is any proposal under
the consideration of Government to asso-
ciate the State Industrial Development
Corporations with the working of Minerals
and Metals Trading Corporation in the mat-
ter of distribution of raw materials: and

(b) if so, the broad outlines thereof ?

THE MINISTER OF COMMERGE
(PROF. D P. CHATTOPADHYAYA ):
(@) Yes Sir. request has been made .
by the State Small Industries Development
Corporations to the Minerals and Metals
Trading Corporation to associate them in the
distribution of non-ferrous metals o the
act 1al users in the small scale sector.

(b) The Minerals and Metals Trading
Corporation has set up 4 study group t.o
consider the proposal and will take a deci-
sion on the basis of the recommendations
which are made by the Studvy Gr-
oup. 3 /

Benami Sterling Holdings of Shri Mundra

in U, K.

* 970, SHRI JYOTIRMOY BOSU : Will
(he Minister of FINANCE be pleased to
gfate

, - his inistry  possesses  re-

2) whether his Ministr ‘ :
cnf'd of Shei Havidas N[lll\(ll'u§'b€ﬂan\l
Storling holdings in the United Kingdom;
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(b) if so, a briel aceount thoreof ;

(c) what action, if any, was takon by the
Reserve Bank of India in this regard; and

{d) tho names and particulars of Mundra®s
UK Companies run by his son Shri Vijay
Kumar Mundra ?

THE MINISTLR OF FINANCE (SHRI
YESHWANTRAO CHAVAN) (a) 1w
(d). According to mformatuoen available
with Government there are our Lompanies
in the UK. which Shri Haridas Mundra
or hig associates appear to have share hold-
ings through Benamidars OQut of these in
regard to the share holdings in M/s Duncan
Stratton & Co., (UK) Ltd. the piosecution
was launched by the Enforcement Dire-
ctorate before the Chief Presidency Magis-
trate, Bombay, for contravention of Sectiun
13(1Xe) of the Foreign Exchange Regulation
Act against M/s Duncan Stratton & Co,
Ltd,, Bombay, and its directors namely S/
Shri Haridas Mundra, K.D. Daga and
G M Mukherjee who pleaded guilty and were
accordingly convicted by the Court. As
regards other thice companies the matter 1s
still pendig at visous stages of investi-
saton.’

Shri Vijay Kumar Mundia i stated to be

a Director in one of these four companies
namely, Brahamputia Tea Co., (UK) Ltd

Import of Books by S.T.C.

*971. SHRI H. N. MUKERIJEL . Wil
the Ministet of COMMERCE be pleased to
state :

(®) whether the State Trading Corporation
18 to import books from the current year

(b) 1f s0, the types of books to he imported
by the S.T.C.; and

(¢) the value of books to be imported
the current year ?

THE MINISTER OF C(OMMERCL
(PROF, D.P. CHATTODHPAYAYA) .
(a) Yes, Sir.

(b) The S.T.C. will impost bouks of the
following catcgories © -

(1) Agricultura!  Science  and Apimal
Husbandty

12} Apphied and Fine Aits

(3 Appliedd Science

(4) Busmess Organisation, Insdustnal

Management and Public Administra.
tion
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(3) Bducation

(6) Kingincering & Technology

(N Humanities

(¥) Medical Science

{9) Mihtary Sgionce and its Hastory

(10) Pure Scienovs.

(11) Reference  books

(12) Sacial Sciences .

(13) Text books recommended i Unic
versitics, institutions of Higher Lear-
ning & Schools

{c) Rs. 100 lakhs

Alleged Harassment of Senlor Journalists
and others by Income-tax Departinent,
Bombay

*974. SHR1 R.R. SINGH DEO : Will the
Miaster of FINANCE be picased to
state -

(a) whether attontion of Government has
been wnvited to a report m the ‘Curcent
Weekly' of the 7th April, 1973 saymng how
the Income-Tax Department, Bomhay has
been hairassing  senior journalists and
others,

(b) whether Government have studied this
report carefully; and

(c) if o, the reaction of Govesnment
thereto ?

THLE MINISTLR OF REVENULE AND
EXPENDITURE (SHRI1 K.R, GANESH ):
(a) and (h). The report mentioned has been
ween,

(c) Government have decided to 1sue
suitable instructions n the mattes. The
Mmstry of Law is also being consulted in
this regard

LIC’s Advice to Sharcholders of Punjsb
Nations! Bank Ltd. not (o Accept Low
Amount of Compensation

*975. StiRt P GANGADEB :
SHRI VARKEY GEORGL:

Will the Minster of FINANCE be  ploa-
«ed 1o state :

{a) whether the Life Insurance Coipora-
tion, 4 major shureholder of the Pungpb
Nauonal Bank Ltd, took the unusual stop of
asking the numerous sharpholdots scattored
all over the country, bot to scoept the low
amount of Rs. 38 per shore which s howg





